841 Written Answers

to his Unstarred Question No. 36 on the
10th November. 1952.

Tea ExpoRT CoMmITTEE REPORT

+392. Shri A. M. Thomas: (a) Wil
the Minister of Commerce and Induas-
try be pleased to state whether the
Tea Export Committee has submitted
its report on the difficulties facing the
Indian Tea Industry?

(b) If so, what are the suggestions
contained therein?

(c) Have Government taken any
action on them?

The Minister of Commerce - (Shri
Karmarkar): (a) to (¢). A copy
of the Report submitted by
the Official Team on the Tea Industry
is laid on the Table of the House.
[Copy placed,in the Library. See No.
IV.H..I?I(M)].

A copy of the Press Note released
by Government on the 19th instant,
announcing the main recommendations
made in Beport and the action
taken by Gover t thereon is also
l.mdonthe'rableotthe House [See
Appendix IV, annexure No. 26].

CORRUGATED IRON SHEETS

236. Shri Dabhi: Will the Minister
gw&reemdmmyheplused

(a) the production of corrugated
iron-sheets in the country during the
years 1950-51 and 1951-52:

(b) the total quantity of corrugat-
ed iron-sheets imported into India dur-
ing the years 1950-51 and 1951-52; and

(c) the quota allotted to each State
during the years 1950-51 and 1951-52?

Minister of Commerce and In-

(Shri T. T. Krishnamachari):

(a) 1950-51—80.681 tons, 1951-52—
9,190 tons.

(b) There were no imports of cor-
rugated sheets in 1920-51. The imports
in 1951-52 amounted to 16 tons.

(c) Figures for sheets are not
available, as the allotments to the
States are made in bulk and not cate-
gory-wise. Within thelr bulk allot-
ments, the States can indent for any
categories of steel they like. A state-
ment showing total allocations of
steel to the varioug States in respect
of the vears 1050-51 and 1851-52 is
laid on the Table of the House (See
Appendix IV, armexure No. 27}
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The Minister of Commerce (Shri
Earmarkar): (a) and (b). A statement
is laid on the Table of the House.
[See Appendix IV, annexure No. 28.]

(¢) The information is not avail-
able.
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The Deputy Minister of Rehabilita-

!ﬁor a(sm-l J. K. hlu:‘sle):hNoA Plans

ving jon displaced
landlords from

‘est Pakistan are still
under consideration and no decision of
the kind referred to has been taken.

STERCULIA UREN
239. Shri Balwant Sinha Mehta: (a)
Will the Minister of Commerce and
Industry be pleased to state the causes
for fall in price of Sterculia Uren?

{b) To what countries is it being
exported mostly?

(c) What are its uses and why is it
not being wholly used in our country?





